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SHRI S. B SIDNAL;  Is there any 
plan before the Government like a 
Master Plan to establish new aero
dromes and if there are any  such 
proposals, will any one of them be 
in Karnataka?
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Advances given by Nationalised 
Banks to weaker sections in 
bacward areas of Gujarat

*667. SHRI  R.  P.  GAEKWAD: 
Will the Minister of FINANCE be 
pleased to lay a statement  show
ing:

(a)  whether  Government  have 
issued instructions to the Nationalised 
Banks1 to make available advances 
to weaker sections of people for their 
economic rehabilitation in the back
ward areas of Gujarat;

(b) if so, total amount of advances 
f!iven by the Nationalised Banks dur
ing the last one year; and

(c) interest  charged  for  such 
advances?

THE DEPUTY MINISTER IN THE 
MINISTRY OF  FINANCE  (SHRI 
MAGANBHAI BAROT):  (a) to (c)
A Statement is laid on the Table of 
the House.

.  Statement

On  the  basis  of  recommen
dations  of  Working Group on 
“Modalities of the Implementation of 
the Priority Sector lending and the 
20 Point Programme by banks” ap
pointed by Reserve Bank of India, 
banks have been advised to even out 
regional imbalances in  deployment 
of credit and explore possibilities of 
additional credit deployment in back
ward areas.  Banks have also been

advised to make a review of credit 
deployment in areas where it is low 
and take corrective steps.

Though the role of banks regard
ing locational decisions of industries 
is only supplemental,  they  attach 
high priority to projects located  in 
industrially backward  areas.  Such 
projects qualify for certain conces
sions in the form of low rates of in
terest, longer repayment  schedules, 
low- promoters’ contribution etc.

As regards weaker  sections,  the 
above referred Working Group has 
identified such sections within agri
culture and small  scale  industries. 
Thus, weaker sections in agriculture 
and allied activities  will  comprise
(i)  small and marginal farmers with 

land holdings of 5 acres and less anCl 
landless labourers; and (ii) persons 
engaged in allied  activities  whose 
borrowal limits for such activities do 
not exceed Rs. 10,000.  in the small 
scale industry, units with credit limits 
upto and inclusive of Rs. 25,000 are 
to be treated as weakers sections. In 
order to ensure that these  Weaker 
sections in the priority sectors  are 
given appropriate attention by b’Snks 
in the matter of allocation of credit, 
it has been decided that direct ad

vances to weaker sections in agriculture 
should reach a level of atleast 50 per 
cent of the total direct lending to agri
culture including allied activities by 
1983. Similarly advances to weaker 
sections within the small scale indus- 
ries sector should constitute 12.5 per 
cent of the total advances to small 
scale industries by 1985.

In addition,  banks  also advance 
loans to weaker sections for  house 
construction̂ education and for con
sumption purposes.  Housing  loans 
for amounts not exceeding Rs. 5,000/- 
to economically weaker sections and 
low income  groups are granted at 
concessional interest.  Advances to 
indigent students  for higher educa



Oral Answers  CHAITRA 13, 1903 (SAKA) Oral Answers 22

tion, in particular to those belonging 
to Scheduled Castes  and Scheduled 
Tribes are granted at comparatively 
lower rate of interest. Banks also ad
vance consumption credit to weaker 
sections of  society for medical ex
penses, educational needs, marriages, 
funerals/births and  other religious 

ceremonies not  exceeding in the 
aggregate Rs. 500/- per borrower.

A Scheme exclusively meant  for 
weaker sections is the  Differential 
Rate of Interest  Scheme.  Advances 
under the Scheme are  available to 
individuals  satisfying  certain land 
holding and income criteria.

These instructions have been issued 
to all the banks and weaker sections 
in Gujarat also benefit by them.

Targets for weaker sections within 
the priority sector  have been fixed 

only recently and information regar
ding the amount advanced to them 
would start flowing only after some 
time. However, figures are available 
for advances under the Differential 
Rate of Interest Scheme. The amount 
advanced in Gujarat State under the 
Scheme amounted to Rs. 17.19 crores 
(outstandings)  covering about 1.63 
lakhs borrowal accounts as at the end 
of December, 1979.

All advances  under  Differential 
Rate of interest Scheme carry a rate 
of interest of 4 per cent per annum. 
For borrowers  belonging to weaker 
sections who are not covered under 
Differential Rate of Interest Scheme, 

the current rates of interest are as 
follows:

Rate  if 
interest

I. Agriculture:

1. Loans to small farmers upto
Rs. 5,000/-  .  . . 12'50®;,

2. Loans above Rs. 5,000/-

(a) Over Rs. 5,000 anti up
to Rs. 25,000/-  .  . Not excr-

cding
15-00%

Rate of inurest

(b) Above Rs. 25,000/-  .  Not exce
eding 

17-5°%

II. Agriculture (Term Loam/;

(i  Minor  irrigation  &  land
development  .  .  -  10 '25%

(ii Other Imposes:

(a) Small farmers.  .  .  lo- 25%

(b) Other farmers  .  .  12- 50%

III. Small Scale Industry:

Composite loans upto Rs, 25,000/-

(a) Backward areas.  .  io- 25%

(b; Other areas.  .  .  12 50%

/['. Small Scale Industry (Term 
loans) *

(a) Backward areas  .  .  12 jO%

(hi Ollx'-r areas.  .  .  1T5°%

SHRl R. P. GAEKWAD:  I would
like to ask the question in two parts. 
As these loans are for the uplift of 
the weaker sections  in  the  rural 
areas, I beg to know from the hon. 
Minister whether a lesser rate of in
terest is being charged 0n these ad
vances than on the advances given to 
agriculture and  industries.  If  so, 

what is the rate?

Second part  is:  whether  back
wardness or economic weakness  is 
taken into account or any other point 
is taken into consideration when these 
advances are made.

SHRl  MAGANBHAI  BAROT: 

There is a provision for the weaker 
sections which is the first category 
and there a differential rate of in
terest of 4 per cent is charged. With 
regard to other categories to be ad
vanced loans there are different rates 
and the hon. Members will be pleased 
to see that in the case of composite 
loans upto Rs. 25,000,  whereas  in 
other areas interest is  charged at



SHRI MAGANBHAI BAROT: The 

hon. Finance Minister  has  stated 
more than once in this House  that 
with regard to functioning  of any
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12.50 per cent the backward  areas 
have the benefit of being charged at 

10.25 per cent only.

With regard to term loans for email 
scale industries,  other  areas  ofe 
charged at 13.50 per cent while the 
backward areas will get it at 12.50 
per cent.

Similarly, other guidelines  about 
payment or advances to weaker sec

tions are also issued.

SHRI R. P. GAEKWAD:  To fnake
these advances more easily available, 
has the Government given any direc

tive to the Nationalised  Banks  to 
open branches in the rural areas to 
save these people from money-lenderg 
who otherwise would take full ad
vantage of the situation and exploit 
the poor?

SHRI MAGANBHAI BAROT; That 
is the reason why, in addition to the 
commercial banks, rural banks  are 
also established.  Further  for  the 
protection of the agricultural section 
and those who are running the small- 
scale industries) the percentage has 
been fixed and  accordingly, care is 
taken to see that they are so paid.

% aprnrr,
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»[fR fsRvr to fârr 
fvHT  lfr3RT  if

qiriT | 1 3  fa
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Bank, if any such complaintsi  are
found, they may be forwarded  and
they will be looked into.

«rt  fa*r : Ffi*<  m&r, 

JHt ?rm?r *ft fasr wtk forr «rr 
fa tstr  fwRcT %rrf ̂
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»rt  ̂fl Jt̂r r̂r ? 1
SHRi MAGANBHAI BAROT: Sir, 

the question relates to Gujarat.
‘ r-T VI

wbstm *r̂ a :  'ToTR  f̂nr 

q-̂rr rr̂rr 1

wt *TH  irni :  9T̂TX 3rt

«ftr % t̂rtt | fa ̂»r-
T̂VcTTRT ?Ttr  T̂TcT̂rff

(nrf̂ T̂ ShlĤ ) Tt 4  T<yZ T7 

HR falT ̂TRT ̂ 1 JT̂Tt
?m f̂a 1979-80 ii 5̂fRfarr »Rr 

I,  far̂rr tth j  f̂rw- 
TRt few tt<tt ̂ 1
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SHRI MAGANBHAI BAROT: This 
differential rate of interest is not for 
a particular community or a parti

cular class associated with a parti
cular work but to one which falls 
within the category, namely, in the 
rural areas where the family income 
does not exceed Rs. 2,000 per year 
and, in the urban areas where  the 
family income does not  exceed Rs.
3,000 per year  irrespective  of the 
caste or creed, those people are en
titled to it. The target that was fix
ed was 1 per cent and we have reach
ed .94 per cent.

TTO  : 3f1
| f̂raf

n̂r ?rrq qp?ff srfrftfars

fawr f̂rr faspTT 
t 7

SHRI MAGANBHAI BAROT: This 

is a backward area.

THE  MINISTER  OF  FiTTANCE 
(SHRI R. VENKATARAMAN):  All
the Boards were constituted by your 
Government and I have not changed 
them.

MR. SPEAKER:  Will you change
them now Or not?

SHRI  R  VENKATARAMAN: 

Since this happens to be the Spea
ker’s question, when the term expires, 
I will change.

SHRI BHERAVADAn K. GADHA- 
VI: It is our experience that advanc
ing of loans in Gujarat has come to a 
standstill.  Whenever  complaints 
were made to the Banking Depart
ment, nobodv pays heed to them  I 
am surprised that this fact had been 
brought to the notice of the Govern
ment of India also without a positive 
response.

Therefore, I would like to  know 
whether, for the  advancement of 
loans to the weaker sections by the 
nationalised banks, the  Government 
prop  to establish any monitoring

agency in the districts or not.  If not, 
then what steps are being taken so 
that the banks can be more activated 
in advancing of the loans in Gujarat 
and in the entire country also—not 
only in Gujarat but also in the entire 
country?

SHRI  MAGANBHAI  BAROT: 
Sir, I would respectfully submit that 
this question is with regard to back
ward area. The question is not with 
regard to the advances to the weaker 
sections in general. But, in any event, 
as I stated, we have reached  the 
target of .94 per cent.  This.94 per 
cent includes the State of Gujarat to 
which loans are given.  If the details 
are asked, we shall provide.

SoTT ir wfr f?«Tirf «TT
tmrrfTr# w strtn■o
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THE MINISTER OF COMMERCE 
AND STEEL AND MINES  (SHRI




